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CENTRJL ArL1INIsTRATIE TRIBUNAJ 

ALCUTTA BENCH 

O,A.1464 of 1997 

Date of Order: 30.4,98. 

P resent: 	rY Hobl Mr.Justjce S.N.Ma1lick,Vjce_Chajan 
Hon'ble Mr.s.Dasgupta, Adminjstrajve Member. 

JONMENJOy PYAH 

-vs_ 

UNION OF INDIA & ORS•  

For the petitioner: NONE. 

For the respondents; NON •  

ORDER 

Llly. 

None appears for the peti4ioner on calls. None 

also appears for the respondents to-day. The application 

is dismissed for default. 

(S.Dasgiiipta) 	 (S.N.Mailjck) 
Member(A) 	 Vice_Chairman. 


